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2. That the present matter pending before the Hon’ble Tribunal pertains to the 

issue of discharge of sewage and solid waste in Katahal drain connected to 

river Ganga in district Ballia, UP. 

 

3. That the Hon’ble Tribunal vide order dated 31.10.2025 has directed the State 

of UP to place on record the details of two drains of the rural side. The 

operative part of the order is as stated below: 

“…1. Learned Counsel appearing for the State submits that there are 

six drains by the urban side of the Katahal drain and two drains on 

the rural side. He submits that in the supplementary affidavit filed on 

29.10.2025, the details of six drains on the urban side have been 

disclosed. He has sought three weeks’ time to file the details of two 

drains of the rural side. The prayer is accepted…” 

 

4. That the Block Development Officer, Ballia has submitted a report dated 

27.01.2026 to the Deponent submitting the details of the 2 drains on the rural 

side in Ballia. 

A copy of the Report dated 27.01.2026 is annexed herewith and marked as 

ANNEXURE-1. 
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5. That the Nidhariya Drain discharges into the Kathal Drain at kilometre 3.10 

and has a total length of 4 kilometres (geo coordinates- Head point 25.75 

latitude, 84.12 longitude; Tail point 25.76 latitude, 84.13 longitude).  

 

6. That at present, grey water from the residential area is being discharged into 

the Kathal Drain. It is pertinent to mention that wastewater of about 0.25 

MLD from approximately 50 households of the Gram Panchayat 

Parmandapur flows into the said drain. 

 

7. That for grey water at kilometre 3.10 (tail/discharge point), cleaning of the 

Nidhariya Drain was carried out and water hyacinth has been removed. 

Further, as an additional measure, embankment was constructed using 60 

sandbags and an iron mesh was also installed, so as to ensure that the water 

from the Nidhariya Drain entering the Kathal Drain is free from weeds, 

polluted silt, and other contaminants. 
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8. That for the sewage management, under the Solid and Liquid Waste 

Management (SLWM) scheme in Gram Panchayat Parmandapur, 

construction of 26 soak pits and an additional 15 soak pits from the tied 

funds of the 15th Finance Commission was proposed. Under the SLWM 

scheme, construction of 20 soak pits out of 26 soak pits has already been 

completed. The remaining soak pits shall be constructed by the Gram 

Panchayat within the next three months. 

A copy of the constructed soak pits is annexed herewith and marked as 

ANNEXURE-2. 

 

9. That it is pertinent to note that the sewage generated from 50 households is 

being collected in the above constructed soak pits. That for the treatment of 

the sewage collected in the soak pits, once it is about to full, it is uncovered 

and left to be dried.  Subsequently, hard silt is dug out and treated further 

turning it as manure. 

 

 

10. That the Kathal Cut Drain (geo coordinates- Head point 25.80 latitude, 

84.13 longitude; Tail point 25.80 latitude, 84.13 longitude) discharges into 

the Kathal Drain at kilometre 6.550. The said drain having only the 
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rainwater discharge of meets the Kathal Drain at kilometre 6.550 from the 

point of origin and merges within the limits of Gram Panchayat Brahmain. 

The said area is away from the habitation, and only rainwater flows into 

this drain. The total length of the said drain is 2.2 kilometres. 

 

 

 

11. That it is humbly submitted before the Hon’ble Tribunal that the grey water/ 

rainwater being discharged in the Kathal drain from the Rural side shall be 

treated by tapping of the drain at the downstream to the SPS situated at Civil 

Line Zone which will then be diverted to the constructed 20 MLD STP 

situated at Chhorhar Village, Ballia. Therefore, it shall be ensured that no 

untreated water is discharged into River Ganga through the Kathal Drain. 

 

12. Hence, the present affidavit is being filed for the kind consideration and 

perusal of this Hon’ble Tribunal. 
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